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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.NO.2678/2001

this the 10th day of October, 2001

Hon’ble Shri S.A.T. Rizvi, Member (Admn)
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Labour Sscretary to the Govil.
of India (Chairman Standing
Committes of ESI Corporation)
Shram Shakti Bhawan

Mew Delhi

Director General, ESI

Corporation, ESIC Building
Kotla Road, MNMew Delhi-2.
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